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(c) and (d). Yes, Sir; however, the 
delays mentioned at (b) above ware due to 
unavoidable reasons. 

Telephone Adalats 

all the facts are known. the same will be 
placed before the House. 

Centralised Accident Trauma Service 

8117. SHRt MADHAVRAO SCINDIA: 
8115. SHRt RAM SAGAR (Saidpur): Will the Minister of HOME AFFAIRS be 

Will the Minister of COMMUNICATIONS be pleased to state: 
pleased to state: 

(a) whether decisions arrived at in tele-
phone adalats held in Delhi on 27 March, 
1988 have not been implemented till date; 

(b) if so, the reasons thereof; and 

(c) the details of the cases in which the 
decisions are yet to be implemented? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICA nONS (SHRI 
JANESHWAR MISHRA): (a) to (c). The 
information is being collected and will be laid 
on the Table of the House. 

Snam Progetti Contracts 

8116. SHRI PRAKASH KOKO 
BHAHMBHATI: Will the Minister of AGRI-
CWL TURE be pleased to state: 

(a) whether Government have decided 
to review Snam Progetti contracts; 

(b) if so, whether Government have set 
up an enquiry as to the manner In which the 
ttaJian firm, Snam Progetti had been awarded 
a number of fertilizer projects; and 

(c) if so, the outcome of the enquiry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP· 
MENT IN THE MINISTRY OF AGRICUL· 
TURE (SHRI UPENPP."- NATH VERMA): 
(a) to (c). The Government oropose to look 
into the manner of award of contracts of 
fertilizer projects to Snamprogetti and when 

(a) whether the attention of Govern-
ment has been drawn to the news-item 
captioned "CATS a muc~ neglected baby· 
appearing inthe 'Statesman' New Delhi dated 
April 4, 1990 wherein it has been reported 
that the Centralised Accident Trauma Serv-
ice had not achieved the desired results; and 

(b) if so, the steps taken or proposed to 
be taken to enable it to provde useful service 
to society? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes, Sir. 

(b) Action has been initiated for: 

(i) UpgrCldation of emergency! 
casualty services at Din Dayal 
Upadhyay Hospital. 

(ii) Provision of emergency/serv-
ices at Sanjay Gandhi Memo-
rial Hospital, Mangol Puri and 
Rao Tula Rama Hospitals, Zaf· 
farpur. 

(iii) Provision of ambulance serv-
ice, training of ambulance per-
sonnel, establishment of inde-
pendent wireless communicat-
ing network and development 
of functional linkages between 
various components. 

(iv) Establishment of zonal Head 
Quarters at Din Dayal Upadhyay 
Hospital. 
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(v) Setting up of 250 bedded apex 
centre of traumatology. 

Setting up of a MuHI-Modal Container 
Transport System 

8118. SHRIMATI BAS AVA RAJESH-
WARI: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether West Germany with the 
help of World Bank is prepared to study and 
finance the setting up of a multi-modal con-
tainer transport system linking major ports 
and hinterland in India: 

(b) if so, whether this has been dis-
cussed with the German delegation that 
visited India recently: 

(c) whether any finaJ decision has been 
taken in this regard: and 

(d) if so, the details thereof? 

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K.P. UNNtKRISHNAN): (a) 
The Government is not aware of any such 
proposal, nor has any one drawn its attention 
to it. 

(b) to (d). Does not arise. 

Ashes of Subhash Chander Bose 

8119. SHRI SANAT KUMAR MANDAL: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the ashes of 'Netajj' 
Subhash Chander Bose kept at the Rankagi 
Temple in Tokyo (Japan) are proposed to be 
brought to India; 

(b) whether the All-India Netaji Memo-
rial Committee is in touch with the Govern-
ment in this regard: and 

(c) if so, reaction of Government in this 
matter and how long will it take to initiate and 
process this long-awaited move? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI I.K. GUJRAL): (a) Several 
proposals in this regard have been received 
by Government. 

(b) Yes, Sir. 

(c) As there are also organisations and 
individuals who are opposed to such action. 
Government are of the view that all con-
cerned should come to a consensus in the 
matter. 

Attack on BSF Personnel in Border 
Areas of West Bengal 

8120. SHRI PRAKASH KOKO 
BRAHMBHA IT: 

SHRI R.N. RAKESH: 
SHRI PHOOlCHAND VARMA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Border Security Force 
authorities in West Bengal have brought to 
the notice of Government the ever increas-
ing incidents of attack on BSF personnel by 
gangs of smugglers on the Indo-Bangladesh 
border in the State; 

(b) if so, the number of such incidents 
and BSF Jawans killed in these incidents; 
and 

(c) the steps being taken by Govern-
ment to check these incidents? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes, Sir. 

(b) 30 incidents took place in 1989 and 
16 incidents took place during 1990 upto 


